
WrillM Answerl NOVEMBER 21, 1969 Writ/ell An.wers 

Andhra Pradesh, Ultar Pradesh, Assam, 
West Bengal, Tamilnadu and Orissa under-
took the visit to Philippines, Hong Koog 
and Taiwan BtCordingly from October 5 to 
13, 1969. 

The delegation made a study of recent 
developments in rice cultivation and resear, h 
in the area and has since returned. 

All the three countries offered the usual 
Cacilities for enabling the team to visit farms, 
extension centres, Research Institutes and 
other organisations connected with agricul· 
tural production, particularly rice. The 
repc.rt of the team is under preparation and 
will be placed on the Table of the House, 
when ready. 

Wage Structure iu EDl!ineerinl! Industry 

·112. SHRI CHANDRA SHEKHAR 
SINGH: 

DR. RANEN SEN: 
Will the Minister of LABOUR AND 

REHABILITATION be pleased to state: 
(a) whether a tripartite Bgleement has 

been successfuly concluded on the 25th 
September, 1969 regardinK the wage slruc-
ture for the engineering Industry in West 
Bengal; 

(b) whether it is a fact that the wage· 
level, unanimously agreed to, in the said 
agreement, is substantially higher than that 
was recommended by the Chairman and the 
Independent members of the Engineerinll 
Waae Board; 

(c) the reasons why the West Benllal 
Agreement should not be accepted as the 
basis for similar agreements in the Engineer-
ing Industry in other states ; and 

(d) the action, ir any, taken by Govern-
ment to bring about such agreements 'in 
other major Enpneerinll centres 1 

THE MINISTER OF STATE IN THE 
MINISTRY OF LABOUR, EMPLOYMENT 
AND REHABILITATION (SHRI BHAG-
WAT JHA AZAD) : (a) and (b) A 
Memorandum of settlement was signed 
between the reprellCntatives of Engineering 
Cactories in West Bengal and their workmen 
on the 25th September, 1969 at the interven-
tion of tbe State Labour Minister. The 
terms oC settlement are lenerally more 
Cavourable thm the recommendations made 
by the Chairman and the independent mem-
bers of the Waae Board. 

(c) It is for the parties concerned in the 
other States to decide whether this agreement 
can be adopted as a basis for settlement 
elsewhere 

(d) The State Governments have already 
been advised to explore the pos~ibilities of 
bringing about agreements on regional/State 
basis. ' 

('cntral Fi.heries Corporation 

·)13. SHRI B. K. MODAK : 
SHRI RADRlJDDUJA : 
SHRI JYOTIRMOY RASlJ : 

Will th'" Minister of FOOD AND 
AGRICULTURE be pleased to state: 

(a) the date of establishment of the 
Central Fisheries Corporation; 

(b) th~ I easons behind the establishment 
of such ("orporation : 

(c) the reasons for its poor perfor-
mance; and 

(d) Government's plan for the improve-
ment of its p .. <,curement work ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD. AGRICULTURE, 
COMMUNITY DEVELOPMENT AND CO· 
OPERATION (SHRI ANNASAHIB 
SHINDE): (a\ 10 Id). A statement is 
placed on the Table of the Sahha, r Placed 
illlibrury. PI."," lee No LT 2023/69J 

Rehabilitation of Repatriates from 
Burma in My.ore 

·114 SHRI S. A. AGADI: Will the 
Minister of LABOUR AND REHABILITA-
TION be pl,ased to state: 

(a) whether Government's allention has 
been dra wn to the news items which appear-
ed in 'Deccan Herald' dated the 29th 
September. 1969 published from Bangalore, 
that the refugees from Burma are in a very 
miserable condilion at Sagar in Shimoga 
District of Mysore State without any assis-
tance of rehabilitation; 

(b) if so, the number of Burma refuaee" 
proposed to be rehabilitated Slate-wise and 
year-wise since 1967 : 

(el the amount spent OD rehabilitatioD 
so far on Burma refugees, year-wiae since 
1967; and 

(d) the action laken to look after the 




